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Refinance and Development Corporation, 
Bombay, for the year ended June 30, 1977, 
along with the Accounts and the Auditors' 
Report thereon, under .sub-section (2) of 
section 32 of the Agricultural Refinance 
and Development Corporation Act, 1963. 
[Placed in Library. See No. LT-1090/77]. 

Notifications of the Ministry  of  Finance   
(Department of Revenue and Banking) 

SHRI SATISH AGARWAL:  Sir,    I beg 
to lay on the Table: 

I. A copy each (in English and 
Hindi) of the following Notifications 
of the Ministry of Finance (Depart 
ment of Revenue and Banking), 
under section 159 of the Customs 
Act, 1962, together with Explanatory 
Memoranda on the Notifications: — 

(i) Notification G.S.R. Nos. 1125 to 
1127, dated the 27th August, 1977. 

(ii) Notification G.S.R. No. 603 (E), 
dated the 3rd September, 1977. 

(iii) Notification G.S.R. No. 604 (E), 
dated the 5th September, .1977. 

(iv) Notification G.S.R. No. 609 (E), 
dated the 13th September, 1977. 

(v) Notification G.S.R. Nos. 60, 616(E) 
to 618(E), dated the 24th September,  
1977. 

(vi) Notification G.S.R. No. 646 (E), 
dated the 17th October, 1977. [Placed in 
Library. See No. LT-[1011/77 for (i) to 
(vi)]. 

SHRI  SATISH  AGARWAL:  Sir,   I also 
beg to lay on the table: 

II. A copy each (in English and 
Hindi) of the following Notification? 
of the Ministry of Finance (Depart 
ment of Revenue and Banking  to 
gether with Explanatory Memoranda 
thereon:— 

(i) Notification G.S.R. No. 1006, dated 
the 30th July, 1977. 

(ii) Notification G.S.R. No. 1007, dated 
the 30th July, 1977. 

(iii) Notification G.S.R. No. 1109, dated 
the 20th August, 1977. 

(iv) Notification G.S.R. No. 606 (E), 
dated the 12th; September, 1977. [Placed in 
Library. See No. LT-1012/77 for  (i) to  
(iv)]. 

Audited Accounts (1972-73 to 1975-76) of 
the Marine Products Export Development 

Authority, Cochin and relat-ed Papers. 

 
[Placed in Library. See No. LT-

1085/77 for (1) (i) to (iv) and (2)]. 


